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SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | too associate myself with the Special Mention
made by the hon. Member.

Need to stop atrocities against Da/ifs in Rajasthan
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[ 1 April, 2022 ]
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DR. SANTANU SEN (West Bengal): Sir, | too associate myself with the issue raised
by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | too associate myself with the issue
raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | too associate myself with the
issue raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | too associate myself with the issue raised by
the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the
issue raised by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | too associate myself with the Special Mention
made by the hon. Member.

MATTERS RAISED WITH PERMISSION - Contd.

Need to officially declare 2022-23 as the death centenary year of
Chhatrapati Shahu Maharaj

SHRI SAMBHAJI GHHATRAPATI (Nominated): Sir, this year from 6" May onwards,
we will be commemorating the death centenary of Chhatrapati Shahu Maharaj, who is
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